Pinakin Shah & Co.
Insolvency Professional, Liquidator

Phone: (079) 48011366
(079) 29708135
E-mail: pinakincs@yahoo.com

.pil in h

(Regulation 14 of the

FORM A

PUBLIC ANNOUNCEMENT

Insolvency and Bankruptcy Board of India (Voluntary Liquidation

Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF OXYZEN FINANCIAL EQUITIES AND
PORTFOLIO MANAGEMENT PRIVATE

LIMITED

=

T

Name of corporate Person

Oxyzen Financial Equities And Portfolio
Management Private Limited

]

Date of incorporation of corporate Person

22/10/2007

w |

Authority under which corporate person is
incorporated / registered

Registrar Of Companies, Ahmedabad

Corporate Identity Number / Limited

person

Liability Identification Number of corporate

U67190G]2007PTC052024

Address of the registered office and
principal office (if any) of corporate person

T-36 Shantinagar Society, Nr. Aroma
School, Usmanpura, Ahmedabad,
Gujarat- 380013

Liquidation commencement date of
corporate debtor

30.09.2020

Name, address, email address and the
registration number of the liquidator

Name: Mr. Pinakin Surendra Shah,

Address: A/201 Siddhi Vinayak
Towers, B/H BMW Showroom, Next to
Kataria House, off 5.G. Highway,
Makaraba , Ahmedabad-38005 1,Gujarat,

Email: pinakincs@gmail.com

IP Registration No.: IBBI/IPA-002/1P-
NUGlUE}ZGl?-lB;’H}HB_

Last date for submission of claims

30.10.2020

A/201 Siddhi Vinayak Towers, Next to

Kataria House, Off. S.G. Highway,

Makaraba, Ahmedabad-380051.




Pinakin Shah & Co, Phone: (079) 48011366
Insolvency Professional, Liquidator (079) 29708135
E-mail: pinakincs@yahoo.com

Notice is hereby given that the Oxyzen Financial Equities And Portfolio Management
Private Limited has commenced voluntary liquidation on 30.09.2020,

The stakeholders of Oxyzen Financial Equities And Portfolio Management Private Limited
are hereby called upon to submit 2 proof of their claims, on or before 30.10.2020, to the
liquidator at the address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means

Submission of false or misleading proofs of claim shall attract penalties.

Name of Liquidator

Date: 07.10.2020 Pinakin Shah

Place: Ahmedabad

—:.“ L.:.,_'H Jt/\\___

Signature

IP Registration No.: IBBlePA_—
ﬂﬂEﬂP-NDDlﬂﬁf2ﬂ1?-18;’1{}248

A/201 Siddhi Vinayak Towers, Next to Kataria House, Off. S5.G. Highway,
Makaraba, Ahmedabad-380051. j



